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T, 9 3R ey TiRad /e

e
T2 fewett, 25 9%, 2018

qT.H1. 1. 495(s1).—ToET TTITHT & (TAHTSA) WAL H, FAT ATSAT H TeahlT & [T 3T TN
AT TEATE & TITEXY, a9 3T S TRadd §o1ad hil dreg=r a1.%1.5. 45(3), e 19 S=a,
2018 g srfergf=ra foram T o1, s Fae 3aq Atee=aT ¥ IUEY & &9 § gond 41 § Ifeatad wad
STRITRIE SHRTSAT I Teahieh T [0 AT SITAT & Sl 3Fa GAT H s TLadH, Hag 1T TEhTT i [RIer
T Frs I TGUOT 01 1S o AT & T ST

ST, TSTEAT 15T AT § IULEFT Ifedfad Iurad § 36 AT WAl &1 S S v frerfer it g
SIY AT T FE=0 A€ 7 36 STHIed # [RAT

qd:, AT Feald GLRIE, TATILO (F2eq) Afafaam, 1986 (1986 =T 29) Fit 4m<T 3 F IUGE (1) 3T
(2) BT Y& TRRAT T TART FLd g TATFT ATSGAAT T HFATiaa e wedl g, T

IFHd ATAAT & UG H, F &, 323 3T I9H Hafaq atedr & qe=rq, Hefataq &7 geqis
siie wfafeat s eamfaa it Susfy, sraiq:-

"324 |FEH AT SO HIGT | WA ATATEE,  d@HA - | 2 900 1890 | 180
FoFen U AR | e, S i
EIAKE
325 |HEE fa@m™ A=W | @ET €. 364/3, AT, | 2 1666 3499 | 333
TTEFCH degdid-  faemr |, e
SR

2956 GI/2018 (1



THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

326 |HEE fasme  @TSH | @ET |, 384/25/1, TRATATAT, | 1 600 1260 | 120
ESLAE | qge - faemeT, ST Strere
327 | A JTATSH | @ |, 575/53, Tt Fo 2 833 1749 | 167
EaEa) T 3 O, TET T, TgHT
eI EEIRCIE
328 |HEE T ATSH | A TATAYL HT LT |, 350 | 10 | 6000 12600 | 1200
AL IR SI¥ T Ted AT GET §edr
1842, dgHIA - Hay, oreT-
AR
329 |HEE W&l ATSH | @EXT H. 1903/11/01 WTEET, | 2 1800 3780 | 360
I g -, STrel
330 |H9H A AT | @ET . 1903/11, FATEET, | 1 1500 3150 | 300
qgHte T, ST |
331 | HHH AW AT=H UL | Ta - o |, Jgeha - Aef, | 1 500 1050 | 100
TR fRrer- FIT |
332 | 89H HIfga a9d FET |, 117, T 9ATH T, | 1 300 630 | 60
HqTAST, dgeid - H| F
T, ForeT- & |
333 | AEE ATEYT | @EET  H. 725185, WAl | 1 1250 2625 | 250
ATEHE T TEELTS gt agdier  9aTerTE |
SreT- S |
334 |8EE AT FOT ATSH | @ET H. 568/1296, WATST, | 1 425 892 | 85
U FAFHed Teede - fEeEw, e
A |
335 | HEE gemEs FAen | AT qgEie - Seqe | 3 1833 3849 | 367
SeT- 97ett |
33 |FEH @g ASHAE | @EIT §.1301/1/7, fAETT O, | 1 1500 3150 | 300
T FESl, dgdld-Toer,
SreT-stre|
337 | §EH gersadt RiHwed | @ |, 1323/3, E- R, | 1 1500 3150 | 300
qEHIA-TAT , SeT-STrerd
338 | HHH TOAH TSEIS | @HIT H. 80/10, T ATAT & | 1 1500 3150 | 300
T RET-STreTR|
339 |FHE AT WISl | @EIT §. 217/6, WA- GATHT, | 1 570 1197 | 114
CIES SR TEE - AT TeTE et
SIERY
340 |HEE FOUT HHEHA | GHIT H. 608/4/1, TE- 1 1140 2394 | 228

[ERIESIERE
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341 |HEE  HWIEG ATSH | @ET §. 724/7, THOTE, 600 1260 | 120
ESLCiE ] qgeid-  faema fSre-
STTETY|
342 | 99E AEMAT hi¥awd | GET H. 1502, - dTEeT, 750 1575 | 150
dgdid-  faer IEEIE
STTE|
343 | HEH HILATE H¥HA | GO0 H. 215/4 3T 215/5, 750 1575 | 150
STTE|
344 |HEE HIHEHT ATSH | @ET . 1495/13, dT%eT, 833 1749 | 167
SIERE
345 |FEE HAT ATSH | @EXT ", 1796/15, STEET, 1000 2100 | 200
SIS IE dedid-  feer IEEIE
STTE|
346 | HOH TIET Hi0ded | @O H. 2381/1/1 AT 2395/ 450 945 90
9/2, ATETI T &TAY, dTEeT,
SIEREY
347 | HEY FATCIET ATSH | @ET H. 1836, dl&Sl-Hal 1261 2648 | 252
AT By T, drEer, qgHw-
faeTeT, SET-strear|
348 |HEE Hed Yo" | @9 . 798 #¥ 801, @S, 3000 6300 | 600
EIARE TEE -, S-SR
349 |FEE ot AWET | @ERT . 1502/2, TME-ITEET, 750 1575 | 150
foeeed U F0we | qeefier- faerm, Rrer-siae)
350 | HEE 9ATH FiWhow | @ELT H. 724/3/1, M- TET 625 1313 | 125
TE, dgeid- feem, -
STTEq|
351 |HEE HEA  ATSH | @ET H. 72/12/1, 9ISl 450 945 90
STTEq|
352 | HEq ofishia fBaes | @a e |, 255/3, eICAT-CET 2400 -5040 | 480
ur.fer. T, TE- T TE, TEE-
faeTeT, SeET-strear|
353 |HEE gUH HHEed | @ET H. 616, gL, 375 788 | 75
STTE|
354 | HEH A HHEHA | GET FH. 141/3 1422 3T 1250 2625 | 250

141/7, 14172, 142/1, 3T 141/6
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AT, REAr-Sreaq)

355 |HEH HaIH @1eH U | Maq €, Ma - dr&eT, | 1 360 756 | 72
FFT T Tgea-feemT, Srer-sirere

356 |HEE AT foAYew | MiE dSl,  dgHid-faneT, | 2 810 1701 | 162
e T w.fe. Rrerr-sTraT)
357 | B fasr  @Tew | @EwT €. 2367/1, UTH 9=TAA- | 1 833 1749 | 167
ESTAE qrEeT |, wEE AT AT
Jegdia-faoef&dr,  fer -
RIEREY
358 | A FITd s Aoheilol | FTLTLAT ATTMZATSHTAT | 1 375 750 72
UE FHiATFod A=TRER &, - 9Teti

359 |8EE #f TAATE | @ERT ", 1972-2137, q(GEE | 2 480 1008 | 120"
ATSH UE HidHe S, TALANE, TEHIA-TSE,
IEEIPEEEES

[FT. /. F -16017 / 04/2018-HTHTT (F12T)]
e Faw g, @ 9=

froquft:- qer stfergmaT a1, 45(30), AT 19 STHEEY, 2018 FTT YT it T2 o7

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 25th May, 2018

G.S.R. 495(E).—Whereas, sale and use of petcoke in lime kilns in the National Capital Region
(NCR) States was notified vide notification of the Government of India in the Ministry of Environment, Forest
and Climate Change number G.S.R 45(E), dated the 19" g anuary, 2018, wherein sale of petcoke are made
only to the industrial units mentioned in the list annexed to the said notification as Annexure and any change
in the said list shall be made on the recommendation of the concerned State Government and with the
approval of the Central Pollution Control Board;

And Whereas, the State Government of Rajasthan has recommended addition of 36 lime kilns in the
Annexure mentioned above and the Central Pollution Control Board has approved the same.

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following
amendments in the aforesaid notification, namely;-

In the said notification, in the Annexure, after serial number 323 and the entries relating thereto, the
following serial numbers and entries shall be inserted, namely:--.

“324 | M/s Shri Jeen Mata Village- Lalawas, Tehsil- 2 900 1890 180
Chemicals & Lime Khinvsar, District- Nagaur
Private Limited

325 M/s Vikas Lime Khasra No. 364/3, Hariyadhana, 2 1666 3499 333
Products Tehsil-Bilara, District Jodhpur
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326 M/s Vikas Lime Khasra No. 384/25/1, 1 600 1260 120
Industries Hariyadhana, Tehsil-Bilara,
District Jodhpur
327 M/s Balaji Chemicals Khasra no. 575/53, Near Mirdha 2 833 1749 167
Krishi Farm, Ransi Gaon, Tehsil
— Bilara , District Jodhpur
328 M/s Special Lime Stone | Khasra No. 350 of village 10 6000 12600 | 1200
Pvt. Ltd. Talanpur and Khasra No. 1842 of
village Gotan Tehsil- Merta,
District- Nagaur
329 M/s J B Lime Products | Khasra No. 1903/11/1 Borunda, 2 1800 3780 360
Tehsil — Bilara, Jodhpur
330 M/s R K Supplier Khasra No. 1903/11, Borunda, 1 1500 3150 300
Tehsil — Bilara, District -Jodhpur
331 M/s Subham Lime and | Village - Bitan, , Tehsil- Merta, 1 500 1050 100
Chemicals District- Nagaur
332 M/s Sahil Bansal Khasra No. 117, Village Shayam | 1 300 630 60
Nagar, Maonda, Tehsil- Neem ka
Thana, District-Sikar
333 M/s Marudhar Khasra No. 725/185, , Basni 1 1250 2625 250
Limestone Industries Harisingh, Tehsil Bhopalgarh,
District- Jodhpur
334 M/s Shri Krishna Limes | Khasra No. 568/1296, Bhawanda, | 1 425 892 85
and Chemicals Tehsil- khinvsar, District- Nagaur
335 M/s Salasar Minerals Digarna Tehsil- Jaltaram, 3 1833 3849 367
District- Pali
336 M/s Chandra Lime Khasra No.1301/1/7, Bilara Road, | 1 1500 3150 300
Word. village-Borunda, Tehsil-Bilara,
Distritc-Jodhpur.
337 M/s Dhaneshwari Khasra No. 1323/3, Village- 1 1500 3150 300
Chemicals Riyan, Tehsil-Bilara, District-
Jodhpur.
338 M/s Ganesham Khasra No. 80/10, near Police 1 1500 3150 300
Industries Thana, Village-borunda, Tehsil-
Bilara District-Jodhpur.
339 M/s Ishwar Micro Khasra No. 217/6, village- 1 570 1197 114
Minerals Industries Suvana, Tehsil-Bhopalgarh,
District-Jodhpur.
340 M/s Krishna Chemical | Khasra No. 608/4/1, Village- 1 1140 2394 228
& Minerals Ransi Gaon, Tehsil-Bilara,
District-Jodhpur.
341 M/s Madhav Lime Khasra No. 724/7, Ransigaon, 1 600 1260 120
Industries Tehsil-Bilara, District-Jodhpur.
342 M/s Mahaveer Khasra No. 1502, Village- 1 750 1575 150
Chemical Borunda, Tehsil-Bilara, District-
Jodhpur.
343 M/s Marwar Chemical | Khasra No. 215/4 & 215/5, Jhak, |1 750 1575 150
& alied Products Tehsil-Bilara, District-Jodhpur.
344 M/s Monika Lime Khasra No. 1495/13, Borunda, 3 833 1749 167
Industries Tehsil-Piparcity, District-Jodhpur.
345 M/s Munna Lime Khasra No. 1796/15, Borunda, 3 1000 2100 200
Products Tehsil-Bilara, District-Jodhpur.
346 M/s Poddar Chemicals Khasra No. 2381/1/1 & 2395/9/2, | 1 450 945 90

Bhakharo ki Dhani, Borunda,
Tehsil-Bilara, District-Jodhpur.
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347 M/s Quality Lime Khasra No. 1836, Borunda-Merta 1261 2648 252
Suppliers City Road, Borunda, Tehsil-
Bilara, District-Jodhpur.
348 M/s Sandune Minerals Khasra No. 798 & 801, Khejarla, 3000 6300 600
Pvt. Ltd. Tehsil-Bilara, Dist-Jodhpur.
349 M/s Shree Nagnecha Khasra No. 1502/2, Village- 750 1575 150
minerals & Chemical Borunda, Tehsil-Bilara, District-
Jodhpur.
350 M/s Shyam Chemicals | Khasra No. 724/3/1, Village- 625 1313 125
Ransi Gaon, Tehsil-Bilara,
District-Jodhpur.
351 M/s Sonal Lime Khasra No. 72/12/1, Borunda, 450 945 90
Industries Tehsil-Bilara, District-Jodhpur.
352 M/s Srikant Minerals Khasra No. 255/3, Khejarla-Ransi 2400 5040 480
Pvt. Ltd. Road, Village-Ransi Gaon,
Tehsil-Bilara, District-Jodhpur.
353 M/s Subham Chemicals | Khasra No. 616, Haridhana, 375 788 75
Tehsil-Bilara, District-Jodhpur.
354 M/s Sugan Chemical Khasra No. 141/3 142/2 and 1250 2625 250
141/7, 141/2, 142/1, and 141/6,
Basni Hari Singh, Tehsil-
Bhopalgarh, District-Jodhpur.
355 M/s Sundram Lime and | Gotan Road, Village-Borunda, 360 756 72
Chemical Industries Tehsil-bilara, Dist-Jodhpur.
356 M/s Tara minerals & Village-Borunda, Tehsil-Bilara, 810 1701 162
Chemicals pvt. Ltd. Dist-Jodhpur.
357 M/s Vijay Lime Khasra No. 2367/1, Gram 833 1749 167
industries Panchayat-Borunda, Bhakhron ki
Dhani, Tehsil-Piparcity, Dist-
Jodhpur.
358 M/s Kartik Alkalies & Saradhna RIICO Industrial Arera, 375 750 72
Chemicals Dist-Pali.
359 M/s Shri Devnarayan Khasra No. 1972-2137, Bandukui 480 1008 120”.
Lime & Chemical Road, Baldevgarh, Tehsil-
Rajgarh, Dist-Alwar.

[F. No. Q-16017/04/2018-CPA (pt)]

RITESH KUMAR SINGH, Jt. Secy.

Note:- The principle notification was published vide number G.S.R. 45(E), dated the 19" January, 2018.
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